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Li: 	im)1 ica.n L 	hrj L 

Rnrns/Riilways, 

/ 
apnlicanL, 	o   

rnular 	1ablishmenL of the 	ilwas w.e.f. 

in this O. hasnruy 

tLdabe his rer ularjsjLjori w .e  

v virtue of instructions issued by the  

/ 0 n. 26, 	 filing F14o/o: 	e 

:2piicanL has plico 	beore us the Circular/ 
fY. 

letter 	j3. 	.201 	(jssue.f rom 	Lho Offi 

contents of which rea 	as under 

' 3U0$ F&criularisation of sercticcs of 
flailway emcloyees w.o.f. 

/ J..4.1973 against 

Of late tire rail•iay idmiriistra- 
ios has ba?n facing a huge nuher of 

rt Casas arising out of oraor for 
son hing the benefit of regular 105atjon 

services of fluilwuy eiloye 	who % 
.iire on the roll 	f Cons truction UnIt 

i/° 	1 cYy sd who had comoleted thre years of 
onL.rnuous serviva. 	2hc' a' 	mainly  

C 	c 	 jv :jgrieved by the fact that mtny 

I ior amloyos iio 	jot bie 	e 
unei.c by vircue o 	the verdcc 
oliered by the 	ron'ble CT/O.J 	in 

/ urli3r cases. 

s desired by C .? .0 ., 	a 
IC') T.grisinti by.CL)O(H2)/RC 

// 	' -'-i 
? has boon constituted wi'ch will 
terough the 	Cfldjn 	court cases 

. 
similarly situated and circumstenco 

in nature 	Tn 	indicuts suLtuble course 
or octon, 

You arc 	.rcr:o 	r 
/ u Locate/dentiry such cases uric 

inJorm the said committee so conso 

crj,.ittn 	actcon accorijnlv,", 

;y 	lc -  in 	the uJorc' :1 	cular 

u. 	. .- .lid.ways, 	ti3 :toplicunt 	rugs r or a 

irec Lion O 	 to consider his 

to :?r cc 	y  thc Coniii Lce so L 	dccide 



Ar 	
the issue as raised in this 0 .. 

In the aforesaid premises, without 

entering into the merits of the case, we dispose of 

this O.. with a direction to Respondents to place 

the grievance of t ap1jcant heore the Committee 

cons tituted for the puroose and the said Committee 

should consider the case of the applicant under the 

relevant =rd rules and instruction on the Subject, 

at the earliest desoatch. 
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This 0 . • is accordingly disposed of. 
' c 1L )  

In view of disposal of the O.A. as above, 

iI..14O/D3 also stands disposed of. io  costs. 
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